CENTRAL ADMINXSTRATIVE TRIBUNAL \
pPrincipal Bench .

0u.h. NO. 606 of 1999
New Delhi, dated this the 21st day of December, 1999

HON'BLE MR, S<R. ADIGE, VICE CHAIRMAN (a)
HON'BLE! MRS LAKSHMI. SWAMINATHAN, MEMBER (J)

Shri Hariender Singh,

S/0 shri Baljot Singh,

R/o E=35/A Rajiv Nagar, 1
Delhi-110041, see Applicant ‘

. (By Advocate: Shri J.C. Madan)
Versus
1. Government of NCT through
Chief Secretary,
5, Sham Nath Marg,
Delhi,
2. Director General,
Home Guards,
CTI Complex,
Raja Garden,
New Delhio . es o Respondents
(By Advocate: Shri Rajendra Pandita)
ORDER
BY HON'BLE MR, S.R. ADI GE, VICE CHAIRIMAN (AZ
This O.A. had initially been filed by
.appl iCant._s.: . S/Shi;‘irz Vinod. Kumaxr andrHarlender: Singh,
Applicant shri Vinod Kumar has since bem permitted to
withdraw £rom the 0.A. vide Tribunal's order dated
2 [ 3 7 9 99 ]
2. Applicant Hariender Singh who was appointed
as a Home Guard on 15,11,87 impugns respondents® orders

disengaging him, He seeks grant of temporary status

follcwed by regularisation,
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3, Hoard poth sides,

4, ' Respondents'! oounssl challengss tha Op

on '7munds of limitation as wall a2s lack of

jurisdiction, As regards lack of jurisdiction, ha

relies on the Hon'bls Supreme Cburt»’s. order dated
28,2,95 dignissing colp No.4550/96 agalnst the CaT
Chandigarh Bench's oxder dated 31314895 in 04 No, 1613/ cH/
88 and dirscting that the representation must be made

to Boved and not to the buct,

5. The Delhi High Durt in its order
dated 265,99 in CWP No.4286/97 MSL Rawel & Crse Yse
WI & Urs, has similarly dismissed the challenge to
order dated 2. 3, 97passed by the CAT,Principal Bench
disposing of ssveral Opasye IR that order dated 26,5, 99
the Delhi High Oourt has relied upon cértain Hon'bles
Suprene Durt's rulings,eft has o wever nouwhere
concluded that the Tribunal has no jurisdiction to

entertain such:0as.

~

6,- We are satisfiaed that the aplicant‘?n in the
present 0a is similarly placed as those .cwvered by the
Delhi Higk urt's aforesszid orders dated 26,5, 99, and
under the cireunstance, this 04 is disposed of in temsg

of the aforasasld ofder dated 26,5,99, No ests,

Tafel, Gt — el

( MRS, LAKSHIT SumINaTHAN ) ( -SeRe ADIGE
MEMBER (3) VICE CHAI A1aN(n).
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